FORM A
PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M2M BUILDTECH PRIVATE
LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor M2M BUILDTECH PRIVATE LIMITED
2. | Date of incorporation of corporate 19/09/2012
debtor
3. | Authority under which corporate ROC Delhi
debtor is incorporated / registered
4. | Corporate Identity No. / Limited U70109DL2012PTC242480
Liability Identification No. of corporate
debtor
5. | Address of the registered office and | REGISTERED OFFICE: House No. G-
principal office (if any) of corporate | 3/193-194, First Floor, Sector-16, Rohini,
debtor Sector 5, North West Delhi- 110085.
PRINCIPAL OFFICE: 39-G, Pocket A-1,
Mayur Vihar Phase- 111, New Delhi — 110096.
BRANCH OFFICE: Friends Colony, Ground
Floor, near Omaxe City Gate, Rajan Tower,
Rohtak, Haryana, India, 124001.
6. | Insolvency commencement date in | 24/03/2025 (Copy of order received on
respect of corporate debtor 25/03/2025)
7. | Estimated date of closure of insolvency | 20/09/2025
resolution process
8. | Name and registration number of the | Akhil Ahuja
insolvency professional acting as | IBBI/IPA-001/1P-P-02072/2020-2021/13213
interim resolution professional
9. | Address and e-mail of the interim | Mavent Restructuring Services LLP
resolution professional, as registered | S-376, Panchshila Park, New Delhi- 110017
with the Board caakhilahuja@gmail.com
10. | Address and e-mail to be used for | Mavent Restructuring Services LLP
correspondence with the interim | S-376, Panchshila Park, New Delhi- 110017
resolution professional cirp.m2m@agmail.com
11. | Last date for submission of claims 07/04/2025
12. | Classes of creditors, if any, under | Allottee under Real Estate Project
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals | 1. Gunjan Arora

identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

2. Raj Kumar Soni
3. Uma Garg



mailto:caakhilahuja@gmail.com
mailto:cirp.m2m@gmail.com

14, (@) Relevant Forms and Web link:
(b) Details of authorized | https://ibbi.gov.in/en/home/downloads

representatives _
are available at: Physical Address:

1. Gunjan Arora- IBBI/IPA-003/N-
00404/2021-2022/14056
Address: House No - 82, Block - H, Sector
-10, DLF, Faridabad, Haryana, 121006.

2. Raj Kumar Soni- IBBI/IPA-002/1P-
N01219/2022-2023/14136
Address: 127, Second Floor, IP Colony,
Sector 30-33, Gate No 3, Indraprastha
Colony, Faridabad, Haryana, 121003

3. Uma Garg IBBI/IPA-001/1P-P-
02088/2020-2021/13256
Address: 29 GF, Housing Board Society,
Fazilpur Road, Near Eldeco Mensions,
Sector 48, Gurgaon, Haryana, 122018.

Notice is hereby given that the National Company Law Tribunal, New Delhi has ordered the
commencement of a corporate insolvency resolution process of M2M BUILDTECH PRIVATE
LIMITED on 24/03/2025.

The creditors of M2M BUILDTECH PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 07/04/2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of Authorised Representative from among the three insolvency professionals listed
against entry No.13 to act as Authorised Representative of the class- Allotees under Real Estate
Projects in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Akhil Ahuja,

Interim Resolution Professional,

M2M BUILDTECH PRIVATE LIMITED
IBBI/IPA-001/1P-P-02072/2020-2021/13213
Authorization for Assignment is valid upto 31/12/2025

Address: Mavent Restructuring Services LLP
S-376, Panchshila Park, Panchsheel Enclave, South Delhi,

New Delhi- 110017
Place: New Delhi
Date: 27.03.2025


https://ibbi.gov.in/en/home/downloads
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{'. Legal Cell : Plot # 31, Najafgarh Industrial Area, Tower-A, 1st Floor, Shivaji Marg,
AWl crcAtetand pone ot Moti Nagar, New Delhi - 110015

"APPENDIX- IV-& [See proviso te rule § (8] Sale nofice for sake of immovable properties
E-Suction Saia Mobce for Sale of Immovabla Assets under the Securntisation and Racenstruction of Fmancial Azzeds end Enfancament of Security bnterecet Acl,

2002 resad with proviso sa Rule 4 46 of the Secusiby merest [Enforcement) Rules, 2002

Molice i5 henehy geasn o e public 0 gerdal and n parcatar o the Borrawer (3] and Guaranlor (s} that (he. below described immosable property
muoritnagadicharged ko the Securad Creditor. tha phyzical possession alwhoch has been faken by tha Aulhonsed Céficar of HOFC Bark Lid. Secuved Cradior,
will besald an “As iswhereis’, "Asiswhatis®, and “Whatever there 5” a3 per fhe dedaits mentioned bedow ; -

Mamels of Borrower(s) | Guarantor{s) |Outstanding as per Sec 13(2) | Reserve Price | Earmest Money | Date of Auction and
Notice dated 01/08/2019" (Rs.) Deposit (EMD) Time
1. Mis Country Line Logistics Pvt. Lid. Re.13,73,26 4598/- (Rupeas | 45000000/ 45 00,0000 | 16042025 from 1200
2. Mr, Ritin Malhotra | Thirteen Crore Seventy- Pt o2 00 PM™

3. Mr. Ravinder Nath Malhotra
4. Mr. Rajender Kumar Jagga
5. Mr. Raunag Varma Minety Eight Only] as on
. Ms. Mamta Malhotra 01.08.2019

Description of the Immovable Property | Secured Asset: House MNo. A-103, Sactor Sagmg-|, Greater Noida, Liter Pradesh
* Tagathar with furlhar nierest, cost axpenses and chergas as appicabla till paymenl andior realizalion
Faf detaied tapms and condions of the sale, please refer do the link pravided in HDFC Bank Lid, Secured Credifor's wehaile
ittgs:f v T bank. comi prregnad nesur cesi mp o -nofces,
Far any praperty refated quary may contact Mr. Arvind Sabata & M Bhuwan Singh (Authorsad Cficars), MOB Mo: B582585505 & 9212504842,
Date: - 27.03.2025, Place: - Delhi & NCR Authorizsed Officer, HDFC Bank Ltd.

Three Lakh Twenty Six
Thausand Four Hundrad and

\PRIGLOBAI CAPRI GLOBAL CAPITAL LIMITED

tein Registered & Conporate Cffice ;- 502, Tower-A, Perinsula Business Park, Sanspal Bapal Marg, Lower Paral,
umibai 300013, Circle Office 08, 2nd Floor, Pusa Raad, New Dolhi - 110080

DEMAND MOTICE

Urder Section 1371 of e Satunbsaton And Resonsiruction al Fnancs AssetzArd Enfancamen] O Secanly leresd At 2000 nead with Ruke 3 (1] al tha
sacurily Invterest (Enforcemant) Buies, J002, The urdersgnid is the Authesised Officar of Cage Global Capilad Limited (CGELL under Secunisafon A
Rezonslruction 4 Finaniceal Assals &nd Enforcament af Sucnly Inberas| AcL 2002 [The said Acly. Inexarass of powars confarned under Section 1312 of the
said Act read with Rula 3 of tha Sacurity Interest (Enforcament} Rubas, 2002, the Authorised Oficer has isseed Demand Notices under saction 13(2] ofthe said
B, calfing upon the folkowng Bormowan(s] jtha “said Bormowear(s)], 1o rapay fe-emounts manticned in the respecie Demand Molicals) issued tahem (hal
ara sz piven balow. Inconnection with abowva, Notica is harebe given, once agan, tothe said Bormowens) to pay bo CGEL, wilkin 60 days from tha pubfication
afthis Molice. the emounts indicated harsin balaw. together with furthar appicabds interest from 1he datels) mentoned befow till he date of payment andior
reakzetion, pavatie under tha loan agreamsant reed wilh oiher documentaiwnitings, &y exscuted by the said Barrower(s) As secunty for due repayment of
i daan, the folowing aasets havs been marigaged to CECL by the said Borower|s) respactively

dhaoler da Cana

Hidd ki o] <QYsh¥

‘a Bank

r Tl Syndicale

AUCTION NOTICE
Whereas the authorized officer of Canara, Branch Names : Rudrapur SIDCUL, Khatima, Rudrapur
Main issued Sale notice(s) calling upon the borrower to clear the dues in gold loan availed by

PUBLIG NOTICE
Hame and Registered OHice address of Company ; Mestle India Limited,
100101, World Trade Centre, Barakhamba Lane, Hew Delhi, Dathi, India - 110001

Wotice is heraby given that the Certificate(s) 1or the under mentioned Equity Shares of the
Company hayva bean losl S misplacad and the holdes(s) ¢ parchaser(5) of the said Equity
shares have applied fo the Company o issue duplicate Share Certificate(s). Any person
who hds aclaim in respect of the said Shares should lodge the same with the Company
al Hs Registered. Office within 21 days from this date else the Company will proteed to
Is5ue dupiicate cestificatels) lo tha alorosasd applicans withoul any furthar inkimation,

Please contact for more information- 8439789152, Visit www.bankeouctionwizard.com for
detailed terms & conditions.

Manager

. . . : - Mame af Na af Corlificate Mo. Distinctive nes.
him/her. The borrower had failed to repay the amount, notice is hereby given to the borrower and Folla No. Shareholder | shares | From T o T
the public in general that the undersigned will conduct online auction of the gold ornaments 760687 | PRABHAVATI 50 | 543770 | B437T0 | 2278760 | 2278300
strictly on “As is What is Basis”"& “Whatever there is Basis”"& “Without recourse Basis”. The zose7 | DALKRISMMA ™50 | saami | saa771 | 11174644 | 11174683
auction will be conducted online on 10.04.2025, 269687 50 | 330746 | 330746 | 25748336 | 25748345
e : . 769687 23 | 543772 | 543772 | 7730346 | 7730368
Sr. | Date of Loan | Loan Afc Number Name of Borrower Branch Name 269687 23 | 543772 | 43772 | 11174684 | 1174716
:Hﬂ. ZGO6ET 4 J30747 | 330747 | 25748386 | 2ST48384
Rajeev Kumar C/o 69687 33 | 330747 | 330747 | 25748300 | 25748422
1.| 22.12.2023 | 180254190290 giahin Sivarsop Rudrapur SIDCUL Branch 259687 50 | 671317 | 671317 | 64079540 | 64079549
, j ey 269687 8 | 671318 | B7131B | 64070580 | e4070547
aswant Sin 0 :
2. | 04.12.2023 180245668115 g - Khatima Branch L696E7 al 873865 | B71865 | 92986380 | 92988429
Raghunandan Singh TH9687 50 | 673866 | 673866 | 92086430 | 9298B47Y
Hardeen Singh S/a _ 769687 9 | 873868 | B73368 | 92088516 | 02988524
3.| 07.01.2022 | 180046032805 : !'35_ i / Rudrapur Main Branch STACE o ey
I Al DATE: 26,03.2025 PRABHAVAT) BALAKRISHNA KULKARNI

5. | Name of the Borrower(s)/ | Demand Motice Description of secured asse

M. | Guarantons) Date and Amount [immowable property)

1, | {Loan Account No. LNMEDELOOOOTITTY)  19-03.2025 All fhat Fiace and Parcel of House Mo, 13, admessuring 5005 Yds, | Ward Mo
(] B04D0005580114 [New] (Netaji Rs. 20,19,145 |4 (Mew Ward No. 06), Defence Colony, Baluda Road, Khewal Mo, 9835833,
Subhash Flace Branch) Mr.agdish D (s on Kala Mo 1192, BEhalaur Mo, 10548, M. Mo, 220, Kila hNa. 6805, Mouja & Teh
(Borrower|Mrs, Sheela Devl, Mr.Deepak 18-01-2025) Sohng [now known as Mew Friends Colany), DisL Gurgean, Hargana - 122103
Singh Awana (Co-Borrower) Boundad &s; East By 20 ft Comman Rioad, West By: Other's Property, Morh

By: Piot of Sh. Revindra Bhamia - Surendra Bhamia, South By: Plotof Sh, R, K
Raghay

I the =il Besrawears shall fall 1o meke payment to CECL s sforasald. CGCL shall procesd agamnstthe abowve secured assals under Section 13d].of the Act
and the applicabie Mudes, anbirely al e nsks of b sald Borrowers 5% e e cosls ard corgeqiesances, The said Borrawers ané probibied urder thie A rom
transfering tha aforesaid assals, whethar by way of sale, leasa ar othenwiza wilhout the prioe wrilben cansent ol CGECL Any parsan who confrasanes or abels
cantrevantion oflthe provisicns of the said Actar Rulss mads the reunder, shall be kable far imprisorment andiar penalby a5 provi dad undar the Act.

Place : DELHINCR * Dabe : 27/03/20:25 Sdli- [Authorised Dfficar] For Capri Global Capital Limited (CGCL)

= BAJAJ FINANCE LIMITED

FINSEV Regisiered office at Basaj Finance Limited, Clo Baga] Autd Umited Compdes Mumbai Pune Bosd Akurdi Pune 411035
Branch OHica : Bajaj Fimance Limited, 2nd Floor Bajaj Finsery Lid Shamli 247776

LI )

Demand Notice Under Section 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Inferest Act, 2002

Undarsigried baing the Authormed Offcar of BMU's Bajaj Finante Limied, fenaby gives the FeBowing natice to1he Barrwan s} So-Barmawars} whi
have falled to discharge their liabiity |e., defaulted In the repayment of principal as welias the interest and other charges accrued there on for
Home loanisLoanis) Against Property advanced fo them by Bagj Finance Limited and as consequencs ihe Ioanis) have becoma Non Performing
Assets (M PAS), Actordingdy, nofices wena issued to Thers andar section 1302 6l Sacunfization and Beconstruction of Fnancial Assats and
Enforcement. of Security Inferest Act, H002 and rules there to on thels kst known. addresses. however the same have been retumed -
served/undedivered, as such the Borrower(s)/Co-Borrower(s) are heraby intimatedimformed by way of this publication notice toclear their
piststanding duss undes the loan facilities availed By them fram time ta ttme

SMFG India Home Finance Company Ltd.
(Formerly Fullerton India Home Finance Co. Lid.)
Garparate O, - 503 & 504, 5® Aoor, G-Bisck, Insipm BEC, BRC Main Road, Bardra Keela Comples, Bandea (Ej, Mumibs-400 051
Regd. 04, - Cammerzone [T Paek, Towar 8, 1 Flaar Na, 111, Mot Paonamalles Aoad, Pone, Chennai-500 116, TH

SMFG
Grihashakti

R fqba Miga fairmay

WHEREAS the undersigned beng the Authorzed Dfficer of SMFG India Home Finance Co. Lt (Formerly Fdlerton nda Home Grance
Co. Lt} a Housing France Company [duly registarad with National Housing Bank (Fully Owned by RBI)] (herainafter relerred ta as “SMHFCT)
under Secuitisation and Reconstruction of Fnancial Assests and Endorcement of Security Interest Bct 2002 (54 of 2002), and in exerciss of the
powars conberred under Section 13{12) read with Aule 3 of the Sacurity Interast (Enforcement) Rukes, 7002 issued Damand Notice dated mentionad
pelow under Section 1342 of the said Act caling upon you being the borrowers (names mentioned befow) fo repay the amound mentioned
in the said mofice ard milerast thareon within B0 days from the date of recait of Be said notice. The barmawers mentned hargin Below having
failed fo repay the-amount, notice is hereby given bo the Bomowers menticned herein below and 1o the paublic in gensral that the undersigned has
Takoan POSSESSION of the progerty described heren below i exercise of powers conlermed on me under subi-section (4 of Seclion 15 of the At read
with Aule B aof the Seourty Interest (Enforcemend) Rules, 2002, The boerowers mendioned here in above ;- particular and the public ingeneral ars hereby
cautionad nat to deal with said property 3nd &y deagngs with the property will be subject to he charge of “SMHFC™ for an amaint 3s mentioned
herein under and inderast thereon

POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)]

Loan Account No./Mame of the Borrower{s)/ Description of Securad Demand Nolice
Co-Borrower(s)/Guarantor(s) & Addresses Immavable Property Date and Ameund
LAN ; PCGEFELTITEOTO All the piece and parcel of Khasia No. 1311 and | _20.02.2025

1. Tyagi Serap Traders thrits Prop, Akram 1312 Village Hasnapur Luhari Pargana| Rs.31,89,025-
Afa. Hasanpur Lutar| Shaml Muzaffarnagar Uttar Pradesh 247772 | Thanabhawan Tehsil & District Shamli UP | (Rupees Thirty Ons
2. Shahajahan Shahajahan Do Najeer W/o Akram 247772 along with proportionate share in | Lakhs Eighty Nine
Rfo. Hasanpur Lahari shamli Muzaffamagar Uttar Pradesh 247772 | common areas (Area adm. 2414 Sq.Ft) Thousand Twanty
3. Mlkram 3/a Asgar Boundaries: On East- House of Dharampal Sainl, | poo a0t 2e on
Rfo. H.N, 19 Hasanpur Lubar Hasanpur Luban Shamii Hasanpur | on West-Gher Inammulla: On North- Madinal 25
Luhari Muzaftarnagar Uttar Pradesh 247772 Mas]id & Gher: On Sauth- Path 9 teat wide 20022025

This step s baing takan for substituted servica of notica, The ahawvs Barreawers / Co-Bormowars, Guarantors are advised fo make the paymenis
of outsianding alug vath fisture intarest within &0 days from tha data of publicstion of this notice, fziling which (withaut prejudics toany other
right remedy avaitable with Bajaj Financa Limiad) further steps for taking possession of the Secured Agsats |/ Margage Property will be
inifiated as per provsions of 5813040 ol the Secunbization.and Beconstrection ol Financial Asssts and Enloscement of Secarity tnlaresl Act,
2002: The parties namad above are alse advised not 10 alienate, croale third party interest in the abowe-rrentioned properties. On whech Baja)
Finance Limited has the charge.

Daie ; 27.03.2025 Sd;- Authorized Offices

Place : Muzatfarnagar (U.FP.) Baja] Finance Limited

KIFS HOUSING FINANCE LIMITED

Registared Office: Blh Floor, KIFS Carporate Mousza, Bassde Hatel Plarst Landmark,
Meaar Ashok \WVabka, BRTS, ISKON - Ambli Road, Bodedkday, Ambl Ahmedabed, Gujarat - 280054,
Corporate Office: C-902, Lotus Park, Graham Firth Comgound
Western Express Haghway, Gonegaon (East), Mumbai - 400063, Maharashira, India.
Ph, Ho.: +31 22 51796400 E-mall: contactikis housing.com Websita: s kifshousing.com
CIN; UgS022GI20TSPLEIES0TE RBI COR; DOR-00145
PHYSICAL POSSESSION NOTICE

DALEIR SINGH (Applicant)

SONIASONIA|Co - Applicant)

Adoress Khowat No 1502, Khatopd Mo, 1759, Mustil Mo, 146, Kila No, 618, Near Power
House Naultha lsrana Panipat HARYANA Indiz 132103,

WHEREAS

The undersigned being the Authorized Officer of KIFS Housing Finance Limiled under fhe
Securtisalion and Reconstructon ol Fmancial Assets and Enfarcament of Secunly nfesast Act,
2002 -and exercise of powers confemed under Saction 13{12) read with Rule 3 of the Secundy
Interest (Enforcement) Rules, 2002 issued a Demand Notice dated DECEMBER 19, 2024 calling
upon you to repay the amount mertioned in The Noltica being Rs. 3,68, 4511~ [Rupees Three Lacs
Sixfy Eight Thousand Four Hundred Fifty One Only) ageinst your Loan Account Mo,
LNHLPMNIO1T24 wilhin &0 ¢5ys fam the dale ofrecaipt of the said nolica

You, having fiked b rapay the amount, nofica i hareby givan i you and the Public in general, that the
urdersignad wil 1ake 1he Physical possesson of e propery described heren below which is
mangaged o KiFS Housing Financs imied in exercise of fhe powers confermed on them under Seciion
1344} of the said Act read with R Bof fhe said Rules on this the 207 day of the March, year 2025.

You In partoar amd the Public n geraral is hersby cationed ot b deal with the propearty &nd
any dealings with the propey will be subject to the charge of ta KIFS Hausing Finance Limited far
an amount of Rs. 3,68, 451) (Rupees Three Lacs Sixty Eight Thousand Four Hundred Fifty
One Only) dus a5 en QCTOBER 21, 2024 with further interest theraon from QOCTOBER 22, 2024
1l payment thereof

=

Description of the Property
All $hat par and parcel of the immavable properfy siluated at Address; Khewal Mo 1502, Khatoni

Mo, 1758, Mustil Mo. 146 Kila Mo. BM18. Mear Power Howss Maultha |srana Panipal
HARYAMA India 132103, Bounded By! As per Sale Daed- East: Khel. West: Gal. North: HiO

KAVITA, South: Vacan! Plol of Parmod, As per Site- East: 16 It 4 inch, Agri Land of Olher, West:
16114 mch_Straal 19 ftwide, North: Hio Kavita Devi W0 Cmibir, South! Vacant Plotof Parmod

Placa: Panipat, Haryana S0i- Authorized Officer

Data: 20.03. 2025 KIFS Housing Financa Limited

i| Name af the Borrower[s) Demand Notice Date of
K | Guarantor]s) LAN Description of Secered Assets (Immovable Praperty) Date & Amoant P i
. ﬂ’iﬂﬁﬁ?‘ﬁm A1 That Besldential House: Bearing House No. 159, Built D Area 77,28 16.10.2024
1. Fahial Kawtar o). Mefers, Situated In Mohalla Bahauddin, Kasha | Gangoh, Pangana T 2213058/
i [l /o, Guru Dayal Singh Gangeh, Tehsil ; Nabwr, Dist. Saharanpur. -~ Boundaries - « East ;| (Rs. Twenty Twro Lakhs Thirteen | 25,03 2025
2 Suﬁlan :‘5! Hige ol _F-'Ir Didar Singh; « Wesd | Gah 3 Fit '.'ﬁl_:le; « Morth : Passage | Thousand Fifty Eight Oinly) with
Wi, Rahul Kumar 18 Feet Wide; » Sowh : Plot 0 Kr. Magno & Sanjay interest as on 13.10.2024
i 20655 Piot No. 1 KA Part of West & Plot Mo, 84 Part of £ast Area 133,33 16122024
:A:;}:;hmm 8 ol Ga), Or 11747 5g. Mirs, - Situzted In Khasra Mo, 267, Wake 717,44 456/
5 ; %0, Ram Sinah Gram Panjaura, Bairoon Pragna, Tehsil & Dist. Saharanpur Ciar Abadi| (Rs. Seventeen Lakhs Forty 30032005
2 Suﬁita I Shraekrishra Dham Colory, Maar Friends Colony, = Boundaries as a| Four Thousand Four Hundred |~
i Wi, Rajesh Singh Deed - » Easi : Parf of Ploi Ko, 1, » West : Part of Piot Mo. 64; » Borih| Fitty Sioc:Only] with interest as
: ' - Flot Mo, &6 ar 67 « Sauth : Road 25 Fit Wide ! b 12.12.2024
LAN :- 613339211488657 |4 / 5 Shara of House south House Rakbai 103.44 5q. Yard or BG.45 ;&1121'2:!5;;._
1. Virendra KEumar 50 Mirs Tolal House Rakbad 129.30 Zq. Yard Or 108.11 Sg. Mirs. (Rs. Ei m;ﬂ ll:alm;; Elaven
3| &b, Mabhar Singh Situated In Khasra Mo, 119 or 120, Vil Sheddhpura Qadeem, Parpana, Thuu-san;ll:l'lhreaﬂumlred Fifl 24.03.2025
2. Meeraj Rani Tahsil & Dist. Saharanpur = Boondarles - « Easl | Road 15 Fi Or 4.57 Two Only) with interest as nn".
Wio, Virendra Ksmar  |Mefrs; « West ; Plot Others; « Norlh ; Flod Others; « South - Hafiz Sahid I'}E 17 Elﬂ-ﬂl-d- o
. A Residential House Nagar Palia Na. 147359, Measuring 100 59, Yard 16122024
ﬁr'tmm"m"g B4 Sq, Mirs. Cansisting (Part) of Khasra Ko, 235 & 244 Sitjated At *15.41,706/-
4 | %0, Devi Singh Asha  Garhmukteshwar Ward Nao. 17, Mahall Nai Basti East Fargna| {Rs: Fitbeen Lakhs Forty One 25 03,2075
7 & aﬁ] 9 Garhmukteshwar D1, Ghaziabad. = Boundaries - « East : Howse O | Thowsand Seven Humdred Ninty| ™
& Wis. Prilia Daval Devi Singh; = West ; Property of Rajesh: = Morth ;12 fit Wide Road; | Six Onby) with inferest 35 on
: n » South : Plot O Shev Sahai 12.12.2024
-

Authonized Officer, SMFG INDIA HOME FINANGE CO. LTD.
{Formerty Fulizrton India Home Finance Ga. Lid.)

Place : Sahararpur 7 Ghaziabad, Utiar Pradesh
Date : 25.03.2025 [ 24.03.2025

Public Notice For E-Auction Cum Sale (Appendix — IV A) (Rule 8(6))

Sale of Immovable property mortgaged to IIFL Home Finance Limited (Formerly known as India Infoline Housing Finance Ltd.) (IIFL-HFL) Corporate Office
at Plot No.98,Udyog Vihar, Phase-IV,Gurgaon-122015.(Haryana) and Branch Office at:- "30/30E, Upper Ground Floor, Shivaji Marg, New Delhi -
110015 "/ 317-321, 3rd Floor, Krishna Plaza, Tez Garhi Chowk, Garhi Road, Meerut, 250004 under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had taken the possession of
the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect nos. with a right to sell the same on
"AS IS WHERE IS BASIS, AS IS WHAT IS BASIS AND WITHOUT RECOURSE BASIS" for realization of IIFL-HFL's dues, The Sale will be done by the
undersigned through e-auction platform provided at the website: www.iiflonehome.com

NORTHERN RAILWAY

Office of the Principal Chief Materials Manager
Headquarters Office, Baroda House, New Delhi-110001

Mail ID: salenr365@gmail.com
No. 117-5/Sale/Auction Programme/2025-26 Dated -21.03.2025

e-AUCTION NOTICE NO. 'June-2025°
E-Auction will be conducted for disposal of Fermous Scrap, Mon Farmous Scerap, Other Misc, Scrap, Condemned Loco, Coaches
and Wagons. Scrap Rail and other Scrap P. Way matarial efo., Used Lead Acid Batlenes/Usad QillRefusad Oil ete. will be sold
only to recyclers registendd with State Pollution Canirol Board, Auction prograrm ms 1S 38 undes

e- AUCTION DATES FOR “June-2025'

o - pr ™ m

E"& Egmﬁﬂl‘:;ﬁ:#m“““ EAtL;E':Ilﬁ; r1:|-|.-|ln|1'9r r-EHJEI‘Id'E rn:ﬂd'ﬁ m:m:l's muﬁnd's

Time date date date date date

1 | Alambagh/Lucknow 0522-2451257 10:00 AM 2 7] 1 v 23
2 | Shakurbasti 011-2701 53487 10:00 AM ] ] 12 18 24
3 | Jagadhari 01T32-252388 10:00 AM 3 9 14 18 24
4 | Sr.0MMILKD 0522-2234756 10:00 AM 3 10 16 19 25
5 | Sr.DMMFZR 01632-244154 10:00 AM 2 10 16 20 30
& | S.OMMUME 0171-2611203 10:00 AM 3 g 13 | 108 25
7 | Sr.DMMME 0591-2413141 10:00 AM 4 11 17 20 26
& | Sr.DMMIDLI 011-23365311 1000 AM 2 ] 13 20 30

1. The details of tem to be sold in auctlon will be available in catalogus &t www.ireps.gov.in, 2. The intending
purchasers may inspsct the scrap material before the auction during working hours ai nominated locations. 3. To
parlicipala in e-auclion, purchasers need o get themselves registered with ireps. The delalls on lasl sold rales in
auchions are available at www. rallnet.gov.in. 4. For further detaifs regarding regisiration and other conditions of e-
auchion, please visit Railway website ‘www.ireps.gov.in',
1272025

{Marendra Singh), Dy. Chief Materials Manageri5&F

SERVING CUSTOMERS WITH A SMILE

Borrower(s) / Demand Notice Description of the Immovable Date of Physical Reserve Price
Co- Borrower(s)/ Date and Amount property/ Secured Asset | Possession Rs. 23.41.000/-
Guarantor(s) 10-Jul-2024 Allthat part and parcel of the property bearing RHS 10-Jan-2025 (Rupees Twenty Three
1. MIr. Rai Kumar | Rs. 2210265/- (Rupees |Upper Ground Floor Without Roof Rights off . Lakh Forty On
a huma i Total Outstand akn Forty One
) Twenty Two Lakh Ten  [Property No. 80, With One Two Wheeler Common| ~ fotal Dutstanding Thousand Only)
2.Mrs. Rani | Thousand Two Hundred and|Parking Space in the Stilt Area and Also Having Lift as On Date
(Prospect No Sixty Five Only) Facility, Alongwith Common Stairlcases, Entrance, 08-Mar-2025 Earnest Money Deposit
Bid Increase Amount | And Use of other Common Facilities, Out of Khasra Rs. 26,30,447/- (EMD)
IL10475715) | Rs 25,000/-(Rupees Twenty [No. 79/3, Situated In The Area of Village Hastsal|  (Rupees Twenty Six | g 5 34 100/. (Rupees
Five Thousand Only) ~ |Abadi Known as Om Vihar Phase V, In Block-D, FLathTerjty('jI'hOLésgnﬂ Two Lakh Thirty Four
Uttam Nagar, New Delhi, 110059 Area Admeasuring| "4’ S“” re Oa” O | Thousand One Hundred
(In Sq. Ft.): Property Type: Saleable_Area, Carpet_ even Only) Only)
Area Property Area: 450.00, 360.00 |
10-Jul-2024 All that part and parcel of the property bearing | 18-Dec-2024 Rs.17,58,000/- (Rupees
1. Mr. Pankaj Rs. 24,83,542/- (Rupees | Entire First Floor Without Roof/Terrace Rights Part [ Total Outstanding as | Seventeen Lakh Fifty

2. Mrs. Bobi Devi | Twenty Four Lakh Eighty |Of Free Hold Built-Up Property Bearing No.97,| On Date 08-Mar-2025 | _Eight Thousand Only)

= AMBITFinvest AMBIT FINVEST PRIVATE LIMITED

Fragal i | Corparate Ot Kanakia Wal Sireal, Sih flooe, & 506-511, Andheri-Hra Road, Aschad Ezst, Mumba-400053

PUBLIC NOTICE E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Motice of 30 days for Sale of Immovable Asset{s) under the Securitisation and Reconstruction of Financia Assets and
Enfargement of Security Interest Act, 2002 read with proviso to rule 8 and 9 of the Security Interast (Enforcement) Rulas, 2002

Matice is hareby given 1o the public in general and in particular 1o the Borrower(s) and Guarantor(s) that the below described immovabla
properties morigaged/charged to the Secured Creditor, the possession of which has been taken by the Authorisad Officer of Ambst
Finvest Private Ltd MSecured Creditor, will he sold on “As is where is"”, "As iz what is”, and “Whatever there is” on the dafe and time
mentioned nerain below, for recovary of the dues mantioned heredn below and further interest and other expensas thesaon 1l the data of
realization, due to Ambit Finvest Private Lid /Sacured Creditor irom the Borrowers and Guaramtor(s) mentioned herein below. The raserve
price, Earmast Money Deposit (EMD) and last data of EMD deposit is also mentioned herain below:

Three Thousand Five  |Block-A, Pocket-00, Sector-2, Situated In The Rs. 29,36,955/-

11 UL, 1S Earnest Money Deposit
Hundred & Forty Two Only) |Layout Plan of Rohini Residential Scheme Rohini,|  (Rupees Twenty Nine

(EMD) Rs.1,75,800/-

LAGROWTH ASSOCIATES PRIVATE LIMITED (IN LIQUIDATION)
(FORMERLY KNOWN AS MONTAGE SALES PRIVATE LIMITED)

CIN: US1909DL2019PTC354266
Registered DHfice: B-26, B-Block Jhilmil Industrial Area Delhi, DL-110095

11th E-AUCTION SALE NOTICE UNDER INSOLVENCY
AND BANERUPTCY CODE, 2016 i
Notics 15 herehy giver 1o the pusblie in general nder thea Insalvency and Bankrgptcy Cads, 20156 and
he requilaticns miacks thereurder That the selof assets of the Gorporate Deibar i being pregosec i be |
S8 cofeglively a5 per Begulaton 32(c) of e Insobhaendy and Bankraplcy Board af India (Liquidation
Process) Regulabans, 2016, an “A5 |5 WHERE 15, AS IS WHAT 15, WHATEVER THERE 15 AND
WITHOUT RECOURSE BASIE" and &5 such, the sz proposition far disposition is witheat any kind uf;

warmanties and moemnitias, The bidding of tha assets stated in the below fabds shall t=ka place
thrawgh online - e-avction serdce provider M's PEB Allisnca Private Limied via websile
hitps://lbbd baankmsel. com or RIOps: S, ebkray in
Submissian of Regesie Foms, Shdavts,
Dectarabon b, by the Prospecinve Bsddear

Rafundable parficipation Depost Ambunt [0 ba
submitled along with Bid Agplication Form

| From 27,03, 2025 to14.04. 5025 on of
Dafore 06,00 BM

| Refundable participation Degosit of Rs.
L Lakhs is required 1o be subeitted by

| 1he prospactive apphicants
From 17.04.2025 to 24.04 2025 {11 AM

|10 05 Ph)

{2304 3026 an o belore 06.00 P
29 04 2025 betwaen 053:00 FM. to
0500 P M, (with an unlimited
extenslon of 5 min each)

| Resarve Price {in INR) |EMD {in INR)

Inspection Date and Tima
Lasi Dale For Subrnession of EMD

Date and Time of Ausclion

Particulars

Foitowing sef of assels ane avaiable for Sale n
@=guclion a3 colleclively @5 per Ragulation 32(0)
af the Ingohvency and BarkngHoy Board of Inda
iLigudalion Process) Regulabion, #0116

Sgt 1: Trada Recalvables and a Computar
Interested applcants may refer to the Complete E-aecton process document: containing
terms and conditions of the 11ih E-Auction available on tha e-auction platform
hitps:ibbl.baanknetcom or hitps:weww.ebkrayin and on the Corporate Debtor websita,
www lagrowthassociates.co.in, The Liquidator has the absolute right to accept ar reject o
cancel any bid or detand of madify &y Werms of U E-Auction &1 any tirme withowt s5sigmng |
any reasan, For any Technical agsistance please call on PSE Alliance Private Limited HELP
DESK Contaot No: +97-0201 220220 E-mail: support. ebkraw@psballiznee. com or a-ml at |
cirp lagrowthapl@gmad.com or contact Ms. Isha Arora (Team Member of Liquidator) at )

Soniya {iumal

Lipusdator§

In tha matier of K's Lagrowth Associates Private Limited
(Farmerly known as Montage Sates Private Lemilied) |
Reg. Mo. IBBLIPA-O0G2/1P-N01155/2021-2022/13863 |
Placa: Mew Dalhi AFA valid 4l 30th June, 2025 |

Registered Address with 1B8I; Project-speciic Mdress of Liguitatoe; vt i 208 & 202,
C-501, SHREE BALA CGHE ETD. PLOT MO, 37, | 0 Foor, Agarwal Dhwirka Praza, Fot e 5, LG Warkel, Skchirh
SECTOR-G, DWARSA, MEW DELHE = 110073 [awarka; e Db 110075 Emait Cim arowdhipk@gmal con
Fieqd. Emai ID with [BBI: ipscaiyaigmiail com | Gorract Ko +81 411287070

548, 88,000,010 4,858, 300.00

Date: 27.03.2025

FORM A
PUBLIC ANNOUNCEMENT

{Lnder Requlation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporata Persons) Regulations, 2016)

(Prospect No Bid Increase Amount _|P€lhi, 110085. Area Admeasuring (In Sq. Ft.): Lakh Thirty Six (Rupees One Lakh
IL10318166) | Rs.25,000/-(Rupees Twenty |’roperty Type: Land_Area Property Area: 341.00 | Thousand Nine Hundred | Seventy Five Thousand
Five Thousand Only)  |(Area admeasuring 310 Sq.Ft.) | and Fifty Five Only) Eight Hundred Only)
1. Mr. Rajan 20-Feb-2024 All that part and parcel of the property bearing Built 23-Jul-2024 Rs. 21,95,000/- (Rupees
Kumar Tiwari Rs. 47,08,882/- (Rupees |Up 1st Floor (Front Side Lhs), Without Roof/ Terrace [ Total Outstanding as | Twenty One Lakh Ninety
2. Mrs. Amita Forty Seven Lakh Eight [Rights, Built on Property Bearing No.117, Out of| On Date 08-Mar -2025 | Five Thousand Only)
Tiwari Thousand Eight Hundred |Khasra No. 665, Situated In The Old Abadi Of Lal Rs. 58,34,786/- Earnest Money Deposit
(Prospect No and Eighty Two Only)  [Dora, Village Nawada, Uttam Nagar, New Delhi, ' (Rupees Fifty Eight Lakh (EMD) Rs. 2,19,500/-
IL10223782, Bid Increase Amount | 110059. Area Admeasuring (In Sq.Ft): Property| - Thirty Four Thousand | (Rupees Two Lakh
IL10045850) | Rs.25,000/-(Rupees Twenty |TyPe: Super Built Up_Area, Carpet ~ Area,| Seven Hundred and | Nineteen Thousand Five
Five Thousand OnIy) Land_Area Property Area: 540.00, 507.00, 720.00 Eighty Six Only) Hundred OnIy)
1. Mr. Anurag 06-Sep-2024 All that part and parcel of the property bearing Built | 10-Feb-2025 Rs.18,41,000/- (Rupees
Notiyal Rs.19,42,999/- (Rupees |up Second Floor, Without Terrace/Roof Right, Plot " Total Outstanding as | Eighteen Lakh Forty
2. Mrs. Bimla Devi| Nineteen Lakh Forty Two |bearing Pvt No. 53A, Out of Khasra No. 503,| On Date 08-Mar-2025 | One Thousand Only)
Nautiyal Thousand Nine Hundred |Situated within Extended Lal Dora, Abadi of Village Rs. 21,16,005/- Earnest Money Deposit
3. Mrs. Sapna and Ninety Nine Only)  [Burari, Delhi, 110084. Area Admeasuring (In Sq.Ft)| (Rupees Twenty One (EMD) Rs. 1,84,100/-
Bhatt Bid Increase Amount | roperty Type: Area_Admeasuring Property Area:| Lakh Sixteen Thousand (Rupees One Lakh
(Prospect No | Rs.25,000/-(Rupees Twenty 940-00 and Five Only) Eighty Four Thousand
1L10274282) Five Thousand Only) One Hundred Only)

Rs.16,14,000/- (Rupees
Sixteen Lakh Fourteen
Thousand Only)

1. Mr. Kanhaiya 16-Aug-2024 All that part and parcel of the property bearing | 01-Feb-2025
Lal Rs.21,69,386/- (Rupees  [Property No-243, 3rd Floor, Left Hand Side, with | Total Outstanding as

2. Mr. Ramveer [ Twenty One Lakh Sixty Nine| roofrights, Part of khasra no 346, Property No.243,| On Date 07-Mar-2025

{Borrower(s) | Guarantoris)]  Demand Notice Date Description of the Reserve Price, EMD & Last |Date and time
 Loan Accossd and Amount Immovable property Date of Submission of EMD | of E-Auction _ RELEVANT PARTICULARS
1) YOGITA BANSAL | Demand Notice Date | “FREEHOLD RESIDENTIAL PLOT Reserve Price: Rs. Date: B e e e LA L
2) SHEKHAR 11.03.2024 and Amounl of [NO 133, AREA MEASURING 100 | 3450000/ {(Rupees Thirty | 14/05/2025 5 -ﬁj,;;n,—w;,jrf;;;,;,-;;;;,;;;ﬂr-s BT Dk
BANSAL (Through Rs. 23,21,474.49/-  |S0Q. YD. LAL DORA AREA AHIR | Four Lakh Fifty Thousand | Time: 11:00 nosporaled ! e
Its Legal Heir (Rupees Twenty Three |WADA WARD NO. 01, TEHSIL | Only). EMD: Rs. 3,45000/- | am lo 02:00 5 |Comorste enity No. Limited Lgbiny: [UTDIISOLA0 ZPTC 42380 '
Devesh Bansal) Lakh Twenty One BAILABGARH FARIDABAD | (Rupees Three Lakh Forty | pm (with B LR T . e
3)DEVESH BANSAL| Thousand Four Hundred \WARYANA - 121004\ ~ Five Thousand Only) | umimited | |\* \CGERGeiRis o S mrees CCCmER et S i s ™
Loan Account No. | Seventy Four And Forty |BOUNDARY OF THE SAID| Incremental Value : Rs. | extansions of ' PRINCIPAL OFFICE: 38.G. Pocket 4.1, Mayir Virar Phase-
HODOO0D00077296 | Nine Paisa Only) as on As [PROPERTY : - EAST. PLOT OF | 34500/- (Rupees Thirty Four | 5 minute i, e Cefi - 110066
On : 20.02.2024 with  |MR. VED PRAKASH WEST: PLOT | Thousand Five Hundred Only)|  each) SR JFFICE. Frnh Oy, Chnks "o peey
lutum imm-usl th!l"ﬂﬂl'l li" UF \I'I.IA‘I’ HIIIMH H'DHTH: E.H.LE. LﬂS‘t di!E ol EHD ﬂEpHil.‘ ?Eﬁ:::l?l:-'ll,-.llr L T
the date of entire payment | SOUTH: PLOT OF DAULATRAM™ _ 06/05/2025 5. |Psclvency commencament de i respeel of | U025 {0opy of orier maceted on 2500/2005)
E-auction will be conducted "onling” through M/s. E-Procurement Technologies Limited on hitps.//ambitfimvest auctiontiger net, For oombnERL -
detalled farms and conditions of the sale, please Contact M/s. -Procuremant Technologies Limited (Auction Tiger) [Help fine Nos| ||” ;ﬂmif aoiiienies: <A i
Landling — ¥9-68136880/ 861/ 837/ 842 Phone No: 9265562818/0265062621,/9265562819; Contact Persons:  MrRam Sharma . |Mame and regeration rumer of the AkEl fthug

Email id:ramprasad@auctiontige.nat, or refar to tha link https.‘ambitfinvestauctiontigernet. For further details, contact Mr. Prashan
Onal, AVP-Lepal Collection, Mobile Mo, $987580515 Email i, prashant.ohak@ambit.co & Mr, Sandeep Kumar , Assistant Manager
Legal-Codlection, Mobile Mo, 7053016294 Emall ID- Sandespkumar ki@ambit.coof Ambit Finvest Private Limited

Date: 27.03.2025. Place: Dalhi S0/- Authorised Oflicer, Ambit Finvest Privata Limited

inschency professons aclirg as inlerim BRUPA&-D I P-P-2207 2 2020-202 1113213

g Address and e-mai af the mlwm esciuian
professional as regislesed with the Beand

Maven! Restruduning Servces LLP
3-378, Panchzhin Park, New Dethl- 110017
caakhiladupssigmall om

Singh Thousand Three Hundred |, i 3 i.| Rs.22,93,311/- (Rupees | Earnest Money Deposit
3.Mrs. Neelam | _and Eighty Six Only) Y;'B?;QBXEG?UA%;E:;E’H: tam Nagar, New Delni-| e Lakh Ninety |~ (EMD) Re.1 £1.4001
: - . g (In Sq. Ft.): Property ;

Devi Bid Increase Amount , | Three Thousand Three | (Rupees One Lakh Sixty
(Prospect No | Rs.25,000/-(Rupees Twenty | 1/P®: Saleable_Area, Carpet Area Property Area: | Hundred and Eleven | One Thousand Four

IL10165294) Five Thousand Only) ~ |#50.00, 405.00 ; Only) Hundred Only)

16-Aug-2024 Al that part and parcel of the property bearing| Symbolic Possession | Rs.11,76,000/- (Rupees

1. Mr. Vik Rs. 1569840/- (Rupees |Residential house C 08, Municipal No., on Plot no | 23-Nov-2024 Eleven Lakh Seventy
- Wir. Vikram Fifteen Lakh Sixty Nine ~ |C 8, khasra no 122, Situated in Suryapuram rotal Outstanding As | SiX Thousand Only)

2. Mrs. Seema | Thousand Eight Hundred |Colony Rajasv, Village Noornagar, Pargana and| op pate 08-Mar-2025 | Earnest Money Deposit
and Forty Only) tehsil and distt Meerut, UP, 250002 Area| Rs.16,84,914/- (Rupees | (EMD)Rs.1,17,600/-
Bid Increase Amount  [Admeasuring (In Sq. Ft.): Property Type:|Sixteen Lakh Eighty Four| ~ (Rupees One Lakh

(Prospect No | Rs.25,000/-(Rupees Twenty |Land_Area, Built_Up_Area, Carpet_Area Property | Thousand Nine Hundred | Seventeen Thousand
IL10329097) Five Thousand Only) ~ |Area: 450.00, 600.00, 510.00. and Fourteen Only) Six Hundred Only)

Important Information: This auction is published basis possession vide Sec 13 (4) of SARFAESI Act. Physical possession will be
offered post receiving of Section -14 order as per process laid down under SARFAESI Act and as and when physical possession will
be taken. Bidder shall do necessary due-diligence in respect of documents and legality before participating in auction proceedings

Date of Inspection of property EMD Last Date Date/ Time of E-Auction
09-Apr-2025 1100 hrs -1400 hrs 11-Apr-2025 till 5 pm. 16-Apr-2025 1100 hrs.-1300 hrs.

Mode of Payment :-EMD payments are to be made vide online mode only. To make payments you have to visit https://www.iiflonehome.com and pay through
link available for the property/ Secured Asset only., Note: Payment link for each property/ Secured Asset is different. Ensure you are using link of the property/
Secured Asset you intend to buy vide public auction.For Balance Payment - Login https://www.iiflonehome.com >My Bid >Pay Balance Amount.

TERMS AND CONDITIONS:-

1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://lwww. iiflonehome.com well
in advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along
with the payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.

2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last

5 minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.

The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO

and the balance 75% of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment

shall be in the prescribed mode of payment.

The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity

charges, land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.

The purchaser has to pay TDS application to the transaction/payment of sale amount and submit the TDS certificate with IIFL HFL.

Bidders are advised to go through the website https: /lwww.iiflonehome.com and https://www.iifl.com/home-loans/properties-for-auction for detailed

terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-

care@iiflonehome.com, Support Helpline Numbers:@1800 2672 499.

For any query related to Property details, Inspection of Property and Online bid etc. call IIFL HFL toll free no. 1800 2672 499 from

09:30 hrs to 18:00 hrs between Monday to Friday or write to email:- care@iiflonehome.com

9. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking
physical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.

10. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.

11. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be can-
celled and the amount already paid will be forfeited (including EMD) and the property will be again put to sale.

12. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of
any dispute in tender/Auction, the decision of AO of IIFL-HFL will be final.

15 DAYS SALE NOTICE UNDER THE RULE 9 SUB RULE (1) OF SARFAESI ACT, 2002
The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date of
Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

b d

© N ot =~

Place:-Delhi, Date: 27-03-2025 Sd/- Authorised Officer, IIFL Home Finance Limited.

£} HDFC BANK

HDFC Bank Limited

Bramch Address : First Floor, Padam, Towsar-2, 14113, Ciwll Lines, Kanpur-208001, Ph. : 0512-6630634
CEN : LES920MH1994PLC0A061E Wiebsile © www. hdfcbank.com

POSSESSION NOTICE

Whersas  the Authorised Officer of HOFC Bank Limited {erstwhile HOFC Limited having amalgamated with HDFC Bank Limited by
wirlue of 3 Schame of Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023) (HDFC), undar the
Securitisation And Reconstruction of Financial Assels and Enforcarment of Securily Inferast Act, 2002 [*sakd Act’) and in exercise of
powars conferred under Section13 (12) read with Rule 3 of the Sacurity Interest (Enforcamant) Rules, 2002 issued Demand Notices
under Section 13 (2) of the said Act, calling upon the following borower(s) | Legal Heir(s) and Legal Represantative(s) to pay the
amounts mentened against thelr respective names together with nlerest thereon al the  applicable rates as mantioned in the said
notices, within B0 days from the date of the said Notice's, incidantal expenses, costs, charpesic il the date of payment and ! orrealisation

&r. | Name of Borrower{s)/ | Outstanding | Dateof Date Description of immovable
Mo.|  Legalheir(s)and Dues" Demand of Property (ies)/ Secured Asset (s)
__{Logal Represeniative(s)| _(Rs.) Notice | Possession
1, | Mr. Ram Mohan 5.B4.5077- | 29.91.2024 | 2403 2025 &l That Plece And Parcel of House Mo, 207 1Aon, Plot Parl of, Araz
Singh EL Mo, 1032/3 M, Mouza Picchore, Rajpul Nagar District Jhansi
Mrs. Prem Lata 31.10.2024* Boundaries: E-Boundry Wall Unsversity, W-d,57 Melre Road,
N-House of Rasendra Pal, §- House of Lels Bam Pal,
Araa:32.94 5g. Mir.

"with further inierest as appiicable, intidental expenses, cosls, changes etcincurred fill the date of payment and/ or realisation.

However, sincs the Borrowers / Legal Heirs and Lega! Representatives mentioned hersinabove have failed to repay the amounts dus,
natice is hereby given tothe Borrowers | Legal Hesrs and Legal Representatives mentioned hareinabove in parficular and 1o the publicin
general that the Authorized Officer's of HOFC have taken Symbolic Possession of the immaovable property (ies) | secured asset{s)
described hersin above in exercise of powers conferred on himfhem under Seclion 13 (4) of the said Act read with Rule & of the said
Fuges on the dates mentioned above

The Borrowers [/ Legal Heirs and Legal Representatives mentioned hereinabove i particular and the public i general are hereby
cautionsd not to deal with the aforesaid Immavabie Propertylies) / Secured Assel{s) and any dealings with the said Immovable Property
[ies) | Secured Asseb(s) will be subyect to the morigage of HDFC.,

Borrawears (| Legal Heirs and Legal Representabives attention is invited 10 the provisions of sub-section (8) of section 13 of the Act, in
respect of ime availabie io redeam the sacured assel's,

Date - 27.03.2025
Place: Kanpur

For HOFC Bank Limited
Regd.Ofice; HDFC Bank House, Senapatl Bapat Marg, Lower Parel (West), Mumba400 020,  Authorized Officer

financialexp.epapiin. v @ @

New Delhi

10 Addmes and -mal 1o bo used for Maveni Reskuduring Services LLP
comespandencs wil e nleim eaoluion.  |3-376, Fanchahia Park, Mew Dethi- 110017

seofassiong! ﬁrE.ITIIIIIMH.GIHH
11 |Las! dale for submsso of dams ITM& 25

12, |Classes of credinm. ey, wrder dause (o) |Alefies under Real Eslate Project
of mab-gacion | BA) of seclon 21,
acnanid by P inbedm resoution
profiis ol

13, |Mamas of inscivency Profassenais idertiind |1, Gumjan Arora
oad as duthorspd Reprseniadve ol . Raj Kumar Soni
creddon in & chiss (Three remes for esch |3 Uma Gang
chai |
4 E?||" Rakevari Fomsand Wigk Fnk; Ritpsibhi pov Rienhome'foeminads

i) Delods of aulhotized represenialves are | Physical Address:

Famials ol 1. Gurjan Arora-

S8 BT PR L - L G E - R 2N A 50

Address Housa Mo - B2 Bioek < H, Sector-10. OLF
Fardabad, Harpana, 1240058

7 Raj Kismar Sanis

BESTFA -DC2TF- N0 2T A2 220211 4138

Addeese 127, Second oo, 1P Golory, Sackor 35-13, Gake
Mo 3, ndraprastha Colomy. Fandatad, Harpana, 121003

% UmaGany

EESTPA D IF-F-07 DBS31 20- 2011 3256

Agdeess 20 GF Housing Boand Socely, Fazipur Roed, Mesr
Eldace Mersions, Sector 43, Gungaon, Hargana, 12218
Maofice 15 hereby given that the National Company Law Tribunal, New Delhi has erdersd tha
commencement of 8 corporgte msalvency resolidion process of MZM BUILDTECH PRIVATE
LIATED on 24032025

Tha creditprs of M2M BUILDTECH PRIVATE LIMITED are hereby called upon to submid their
claims with proof an ar Befare 07042025 to the interim resclution professiong! & the address
rrentioned againstantry Mo, 10;

The financial crediors shall submit their claims with proof by electronic means only, All other
creditors may submit the claims with proof in person, by postor by electronic means
Afnancial credior belanging fp & cfass, as listed against the endry No. 12, shallindicate its chaice
of Authorised Representative from among the thres insolvency professionas listed against endry
No 13 1o act a5 Authorised Reprezantative of the class- Allotees under Real Esfate Projects in
FormCA,

Submission of fafse or misleading proofs of claen shal attract penalties Sl

Akhil Ahuga,

Ivterim Resobution Prafessional,

M2 ELALDTECH PRIVATE LIMITED

IBENIPAOI N P-PO207 220 0-202 171 3213

Authorization for Assigrment Is valid upto 311212025

Address: Mavent Restrucludng Services LLP

5=37, Panchshia Park, Fanchshes! Enclave, South Defhi, Mew Deki- 110017

Place: Mew Delhi
Date: 27.03.2025
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Criminal Courts, Ludhiana

In The Court Of Dr. Jasveer singh
JMIC ludhiana COMA/47019/2023
Next date, purpose of case, orders and judgments
as well as other case information is available on
http://districts.ecourts.gov.in/ludhiana

Next Date: 28-04-2025
Police Station: U/s :138 of N.IACT
publication notice for proclamation under section
82 CRPC

M/s A4 Global Clothing Vs.

M/s Royal Traders

CNR NO. PBLD03-050420-2023
Notice To: 1. m/s royal traders, 774,
kabirpur, sonipat- 131001 ( haryana)
through its proprietor and authorized
signatory jitender kumar s/o satbir singh
2. jitender kumar s/o satbir singh r/o 775,
kabir pur, sonipat- 131001 ( haryana)
Whereas it has been proved to the satisfaction of
the court that you, the accused above named can't
be served in the ordinary way of service. hence this
proclamation under section 82 crpc is hereby issued
against you with a direction that you should appear
personally before this court on 28-04-2025 at 10:00
a.m. or within 30 days from the date of publication of
this proclamation. take notice that, in default of your
part to appear as directed above the above said
case will be heard and determined as per law, in
your absence. given under my hand and the seal of
the court. for details logon to:
https://highcourtchd.gov.in/?trs=district_notice&dist

rict=ludhiana JMIC Ludhiana

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising inits newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.
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CHANDIGARH

YUGMARG, THURSDAY, MARCH 27, 2025

1]

punjab national bank

..the name you can BANK upon!

Branch Samrala (Chandigarh Road Ludhiana) Ph: 01628-5063960
SOL 1.D 085710 E-mail: bo0BST10@pnb.co.in

Public Notice For Break Open Locker

Be it known 1o all pubdic at karge that the following locker halder menboned balow has failed
lo make payment of thesr overdue lockes rent despite several notices and reminders given
by the bank feomn tire 1o bme. Under these crcumstances, the bank is consirained o
broak opan swuch ooker and hence i & honby informed thal the said locke will be braken
on of after 26.06 2025 by the bank as per the banking rules and regulabon in case the
raspacineg locker holdes fal 1o make payment of overdue rent of lockes If anyone has
claim‘obgaction in respect bo this said locker should contact the locker department of FNB
BOr Sameala Chandigarh Road Sameala on or before 26 06 2025, the deteds of the locker
Iohe beeak open i as under

1. Sukhninder Keur Wo Sukhpal Singh, Amount rent due Rs 12609 30, Locker no
ADDDCOEM1, Address- vilage Jullah Majra F.O. Samrala Punjab

2 Mr. Mohinder Singh Sfo Sanwan Singh, Amount rent dus Rs. 1654950, Locker no-
AARE Addrass- VPO Bylipur Samrala Purgab

3. Mrs Hanndes¥aur and Guratan Pal Singh. Amount rent due Rs. 11553 50, Locker
ro- ADQOOTIMT, Address- L No T near chal hospaal Samnala Pungah

LSG wary of Sunrisers Hyderabad's ultra-aggressive hatting approach

HYDERABAD: Having lost their
opening clash, Rishabh Pant's
Lucknow Super Giants will be wary of
Sunrisers Hyderabad's ultra-
aggressive approach with the bat
when the two teams face off in the
Indian Premier League here on
Thursday.

Last year's runner-up SRH
picked up from where they had left off
in the opening clash to nearly break
the record of the highest total in the
IPL, handing the Rajasthan Royals a
crushing defeat by 44 runs.

The huge win also propelled
SRH to the top of the points table for
having the best net run rate and
given their all-round firepower, the

Pat Cummins-led side would want to
maintain their dominance in the com-
petiton. SRH went hammer and
tongs against RR with their new
recruit Ishan Kishan smacking a cen-
tury and the other big guns firing as
usual to make 286/6 in their last out-
ing here at the Rajiv Gandhi
International Cricket Stadium in
Uppal.

Such batting approach could be
terrifying for the opponents and
SRH's remarkable consistency
makes them the most feared batting
unitinthe IPL circuit.

The addition of Kishan to the
mix of SRH's premier weapons in
Abhishek Sharma, Travis Head and

Diate: 25-03-2025, Samrala Branch Manager

GNDU BRANCH,

dw 3im asler
Bank of Baroda AMRITSAR

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas, the undersigned being the Authorised Officer of Bank of Baroda,
under the Securitisation and Reconstrection of the Financial Assats and
Enforcement of the Security Interest Act, 2002 (SARFAES!) and in exarcise of
the powers confarred under Section 13(12) read with Rule 3 of the Secuwrily
Interest Enforcement Rules, 2002, issuved a demand notica to bommowers |
guarantors on the date menticned hete under, calling upon the borrowers |
guaramnrs {[a] repay the amounl mentioned in the respecll'.'e- demand nolice
within 60 days from the dabe of the notice.

The borrowers | guaraniors having failed to repay the amount, notice is
hereby given to the borrowers | guarantors and the public in general that the
undersigned has taken possession of property described herein below in the
exercise of powers confered on him under Section (4) of Section 13 of the
Acl read with Rule 9 of the Security Interes! (Enforcement) Rules, 2002 on
the date mantioned against account.

The borrowers | quarantors in particular and the public in general are heraby
cautioned nat 1o deal with the property and any dealing with the property will
be subject 1o the charge of Bank of Baroda, for the amount mentioned herein
below besides interest and other charges thereon. The borrower's attention
Is invited to provisiens of the Section 13(8) of the Act, in respect of time
avallable, to redeem the Secured Assets.

LB PROT e
e i hanal od my e A

ai or e Fompng Finance LA

i &

Akhil Chopra, (Advocate)] Jalandhar, Contact: 941 77-4 1030

Mame of the NPA Date of the | Date of the Amount
Account Demand notice| Possession | Outstanding

(i) M/s Ben 10 Clothing | ng.11-2024 | 26-03-2025 Rs.
through its Proprietor Mrs s —{ 30,29,750/68
Nirmal Rani Wig Sh Surinder Kumar Cio: Shop no. 13, Cirdle | as on 30-06-2024
Ne. 109, Gol Market, Putlighar, Amriltsar Punjab 143001 | + Inlerest, other
(i) Mrs. Nirmal Ranl W/o 3h Sumnder Kumar [Proprietor Mis |  chargas welf,
Ben 10 Clothing), Housa no. 2611 Gali no. 1, Pullighar, | 01-08-2024 and
Amritsar 1 Punjab 143001 and Guaranior Mr. Pawan Kumar | |ess recovery if
Sio Sh, Surinder Kumar, House no. 2611, Gali no. 1, Putiighar, | any, till date
Amritsar, Purgab 143001 affecied

Description of the Immovable Property : Equitable morgage of Property no
13 measuring 22 5q, yards bearing Khasra no. 491 Min, situated at Wakia Rakba
Amritzar, Urban Cincle No. 108, Puighar, Tehsil and Districi Amritsar, in the name
of Smt. Nirmal Rani Wio Sh. Surinder Kumar vide Vasika no. 14555, Bahi no. 1,

[ I:h._!nﬂlgﬁrh Administration l.|l'|-'_|{!r‘|.3k||'.g:-
8, JAN MARG, SECTOR 9-D, CHANDIGARH

PUBLIC NOTICE

[ CHANDIGARH HOUSING BOARD

Before Secretary, CHB Exercising the Powers of the Estate Officer, UT
Chandigarh

Subject: Mutabon (Transler of cwnership nght m respect of Dweling Unit o 1748-2
[Second Floor) of MIG-IIl Category, in Sector 38-B, Chandigarh on the baais of Sale
Deed in the name of SMTHARAMJEET KAUR KHATRA W/O SH.BALJEET SINGH
KHATRA & SH BALJEET SINGH KHATRA S/0 SH.ULIAGAR SINGH from the name of
llobieatransioros SMT.RAMA RANI VD SH.DEV PARKASH KAPOOR SELF AND
GPAHOLDER OF SH.DEV PARKASH KAPUR 5/0 SH.HARI CHAND KAPUR
It heneby nosied for the informaton of the general pubic and all concamed the Dweding
Uit Mo 1748-2 [Second Floor) of MIG-II Category m Sector 39-B, Chandgarh stands
i the nams of alotiestransfense SMTRAMA RANI DIO SH.OEV PARKASH KAPOOR
& SH.OEV PARKASH KAPUR 5/0 SH HARI CHAND KAPUR. Now, SMT.RAMA RANI
VD SH.DEV PARKASH KAPOOR SELF AND GPA HOLDER OF SH.DEV PARKASH
KAPUR 50 SHHAR| CHAND KAPUR has sold the sbove sad dweling unil 1o
SMT.KARAMJEET KAUR KHATRA WI0O SH.BALJEET SINGH KHATRA &
5H.BALJEET SINGH KHATRA Si0 SHUJLJAGAR SINGH wde Sale Deed Executed
and regetered m office of Sub-Regstrar Chandigash 12.03.2025. SMT.KARAMJEET
FAUR KHATRAWO 5H BALJEET SINGH KHATRA & SH BALJEET SINGH KHATRA
5/0 SHUJJAGAR SINGH has requested this office for transfer the above said dweling
urst in thew names on the basis of sako doed
IFamy body has any objection upon the mutason of the said property in favour of applicant
he'shafthay may submi the obgaction i wiiing 1o the undersigned within 21 days of tha
pubhicabon ol thes nolice. rmlng which the cvnershep ol the said dwelling unit shall ba
transdermed o favour of above said claimant{s)

PUBLIC NOTICE

This is 1o infarm and seek objection, I any,
from ganeral pubc that our client Plramal
Housing Financea Ltd, Plot No. SCO
100, Sec-17, Jagdhari (Yamuna Nagar),
135003 had sanclioned loan aginst
proparty to Mis Madhuri Nahal wio
Arvinder Singh against property Shop

Jitad no. 11748, Page no. 5455 dated 08-01-2013 and bounded as East ;| Road Secretary
Wast : Property of Pawan Kumar, North | Doctor, South © Sonu Chandigarh Housng Board
Date : 55-03-2025 Place : Amvitsar Sd- Authorised Officer Chardigarh

HE CHANDIGARH HOUSING BOARD

(A Chandigarh Administration Undertaking)
8, JAN MARG, SECTOR 9-D, CHANDIGARH

PUBLIC NOTICE

Itis hereby notified for the General Public that the following person(s) have applied for Permission for the
Sale/Purchase of Dwelling Unit in histhertheir names under Regulation of the Chandigarh Housing
Board (Allotment, Management and Sale of Tenements) Regulations 197%;-

MHo-1 Star City near Chandigarh

Univarsity Gate No-2, Gharuan, Kharar- SI'.;; NAME OF THE MAME OF THE SELLER D.u. CAT. SECTOR
140413, That Sale Deed Mo. beari |

Vasika Mo u::?wamam 12.02;5;1? No.| PURCHASER SHISMTIMS NO.

ragistared in the OVo Sub. Registrar, SHISMTIMS

S Dallp Sinah I tavour of Stet. Aajooh| | 1| ‘SH. MAHAL SINGH SH. TANUJ MAHAJAN | 3365-1 | LIG 40-D
Kumar Sio Mohan Lal of the sbove S/0 SH. JARNAIL S/0 LATE SH. JANAK CHANDIGARH
menfioned property was lost. Thal a DDR SINGH RAJ

Mo, 268818/2025 dt 13-03-2025 had bean

loedged in Police Station, New Dethi
regarding the lost of the Sale Deed &
‘asika Mo, 12000 LR, dt, 12-02-2021 in
respect of the sama has been axscuted

Thal in case Bny person having amy caim,
right, title or inberest in the above said
progany inoany manner whalsoever by
way of sale, gifi. lease. inheritance,
exchangs, morgage, change lien, irust,
possesson, casemen!, attachmeni or

In case anybody has any objection for the Sale/Purchase in respect of above said dwelling Unit he/she
may submil the objection, if any, in writing within 21 days of the publication of this nofice before the
undersigned alongwith documentary evidence, ifany,

Secretary
Chandigarh Housing Board,
Chandigarh

ofhenaise howsosvaer, small bring the
sarma 1o the notice of the wnder signed in
writingwith supporting documents
levidenca within a period of 15 days from
the date of this nobios tailing which such
claim if any, shall be considered f0 be
walved, abandoned and it shall be
presurmad (hal no parson has any claim of
ary nature in respect of the above said
lands and any subsaquant claim shall not
Bird our clisnts or thesr SCoessons
inomines/assignees in any manner
whatsoavar, Asikusr Rishi, Advocate
RISHI ASSOCIATES
Advocabes & Legal Consultants,
SC0 Mo. BT, 151 Floor, Royal Estate,
Lobgarh Zirakpur, Distt : SA% Nagar,
Punjab Ph.: 88140-55484 & 59141-38484

VA

HOUS

inleresd thereon, costs et

STl vt
G FINA

Whereas, The undersigned being the Authorised Officer of Vasty Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assals and Enforcament of Sacurity Intanes! Act, 2002 and in exercise of powers conferred to him under
saction 13 (12) read with Rule 9 of the Security interest (Enforcament) Rules 2002, issued & Demand Mofica calling upon the bomowers
mentioned herein below (o repay the amount menbioned in thenespective notice within 50 days from the dale of receipt of the said notics
Thie bomowers having falied 1o repay the amount, undersigned has taken possession of tha property described hanoin below in axercise
of powens conferred on me under Saction 13(<) of the said Act read with Rula 8 of the said nules on the dale menticned balow.

The borewer and guaranioe in particular and the public in general is hereby cautioned not 1o deal with the property and any dealings with
the propesty will be subgect 1o the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and

. VASTU HOUSING FINANCE CORPORATION LTD

& 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,

Sewri (West), Mumbai 400015, Maharashira.
CIN No.: UB5922MH2005PLC272501

Deeprnala Kumad, Sakuntia
HLODOOO0O0 141937

JT9ed Bftmir= B | [SN_ Name ol Borrower, | Date & Amount of Description of Property Date & Type of
= Co-Borrower and LAN No.| Demand Notice Possession
1 | Meera] Soni, Dharmendra 12-Dec-24 Proparty adm 05 Marias |. 8. 150 sq. yds, Comprised in ‘Symibolic

Rs. 160354 &5 on
09-Dec-24

Khewalhata No. 4521467, Mustail na. 25, Kila Mo. 152 (5-{ Pessession Taken
4}, 1573 (0-16) Totalling 06 Kanal cul of which its area agm{  on 24-Mar-25
5/120eh share Le. 05 Marias |. e 150 3, yos., Situated at

Mauja- Khori Kalan, Tauny, Teushd-Taun, District-Muh,

Hanyana-122105.. North : Road 11 Feet Wide, South : House

ol Pappu, East : Housa of Jaggl Sarpanch, West : House of]

Faaman Devi

27.03.2025

€

waw dEg wmared, o1f fae az
WHEE 38, wfte & deeete fon
=ega & 53 &u 3208 HEf 23.04-2001
Al el a2l et ot e i
wraft wurE dara st ard A, 008 A 32

PEN TENDER N

Authorised officer

Vastu Housing Finance Corporation Lid

NORTHERN RAILWAY

e-TENDERING

E No. NIT. MB-2024-25, DATED: 26.03.2

Open tenders though e-lenderng ane inviled on & behal! of President of India by Sr. Divisional EngineariCoordination,
Morthern Raibway, Arnbala from the willing contraciors for following work upto 15,00 hes, on the date of clasing, shown agains

AHEE TE, Bl @ W 3 atd m A | e work and will b opened thereaier-
et & A et 27-00-2004 § 22 Appro. Bid Pariod Date of
fiEa el 2 van o aede s ri; Name of Work Cost Security of closing &
T, Hitere Tag fud 18 @ P i (Rs.) {Rs.) |Complation| opening
L G D A e R i e o Rubberised surface at LC No. 97-B, 89-B, 5-C, B-C, 12-C,
Eammr g 1 | #2-B, 36-C, 37-C, 51-C, 65-C on DUI-JHL-HSR route in the | 84,58, 769 | 1,69.200/- | 04 Months |17.04 2025
1. Al e (A section of SSEP, Way/LIKN undor ADEMN/PTA
2 WA I (J5=) Supply of 30000 Cum &5mm gauge machine crushed stone
fr Tl e wovee ) i fma o) Hnadt ballast for BG Track duly stacked and loaded into rail borme | ., ., ) 3 "
e e G ;{! # #ram 'i::i. £ trucksB0B% in the ballast depot at Dhansu on Jakhal-Hisar 3,44,73,000/-| 3.22.400/- | 06 ol bl
(=) ﬁ'li-]"t'hl‘fl | sachon under ADENTrack/Ambala.

3 . ficati
figa 2 Tan b anewaaes (=) 38 3 Er‘;]dlarﬂ mﬁi:au;ril:-l‘[;ﬁmd;andsmuw LIDAR survey 4577325 | 91,600 | 02 17,04 2025
a7 2 fre 3 fem i o el o i i it i
T TEETE dus wHl fE wan U (1) CTR (5) 3.077 Tkm of Loop lines (288,526 - 290.707, 3 ;!
T i e Ferld B it 306.992 - 307.965 & 306593 - 307.916), of the existing 52kg | 288,72 2581-| 2.84.400\- | 12 Months. (17.04.2025
P s B T2UTS SH rails laid on STAWOODENICST-9 sleepers (1340
Ryl e DAL nos. km) M4 density with 60kg S0UTS SH rails laid on PSC, STWOODEN/CST-8 sleepers 1650 nos/km, (2) TRR
“”;"” ’:;:"Ar:: “j Fﬂ;:‘?r F:f 4 | (5) 1.603 Thms (23.281 - 23,705, 31.36-31.74, 31.493 - 31,896, 31.501 - 31.852 & 48.204 - 48.335) of mxisting
DTSRI RS AN S B0R,T2UTS(S) to 52kg SOUTS(S), (3) TSR (S) 1.756 Thns (280,676-200.604 & 260,561 - 200.389) of the existing
Pkt v & fer serelteh st sk e PSC 52kg (1340 nos fkm] M+4 with PSC 60kg {1540 nas.km) M+7 (4) TRR (P] 11.928 Tk (267 - 270.25, 270.54 -
Fesn 3% 3 G0 w frzaw 5 e 272,98, 275 - 279,32, 308.06 -311) in the section of DEN-IVUME (5) Provision of one hook placement of half goods
wdernfierst fimrdt B 3 ey e ol i o rake &t Goods siding at Bass! Pathana Station (BSPN).
e ) fem fenfaz ) T wwe yuz Provisicn of Boxd HVE

C rb T ng ring with opan shed al Ralway Stadium in ,

e T araeht wdt vt vl wi T 5 Rasil vikar, Ambala Cani, 4508288/~ | 90.200¢- | 04 Months |17.04.2025

waw B swmardtdl o8 fEE 32
BHEE 98, Bfree ) wEEwE Tt
sEEes (Usf) 2 =W 3w aw S

el fizme wrgmg| | 4. Fordelail, please log on IREPS websita www. ireps.gov.in. 5. GST will be levied as por GET A 2017, BITI2025 Bank Limited {A S5cheduled Commercial Bank) for the amount and interest thereon mentioned in the above table.
g, Wi SERVING CUSTOMERS WITH A SMILE PFlace: Punjab Date: 26 MARCH 2025
1 B | Il B |

1, Tenderars are required lo upload scanned copies of all relaied eligibdity documents including PANTINAGST as
pe conditions, 2. The required Bid Security will be accepiable On-line payment through Net Banking/or Paymént Galeway
paymant only. 3, Tenderers should hava Class-ll Digital Signature Cerificate to participate in e-Tendoring of works tenders

Heinrich Klaasen is another master-
stroke. To top it off, Nitish Kumar
Reddy too struck his runs at more
than 200 against Rajasthan Royals.

Kishan appeared to be a man
on amission as he struck his maiden
century inthe IPL after being let go by
Mumbai Indians, smashing six sixes
and 11 fours in his 47-ball 106 not
out. In such circumstances, LSG will
be required to have clear bowling
plans as the smallest of error is prov-
ing costly in the IPL, which has
already witnessed a new record
being made — 119 sixes have been
struck in the first five matches.

On their part, LSG, who lost to
Delhi Capitals by one wicket in a
thrilling finish showed a similar
approach with the bat but they were
guilty of losing their way in the middle
overs, which proved to be costly.

LSG lost six wickets and added
only 76 runs in their last eight overs

against Delhi Capitals and despite
early wickets, they could not with-
stand the onslaught by the lower-
order as Ashutosh Sharma's 66 not
out handed his side awin.

LSG's new skipper Pant had a
forgettable game of sorts in his first
outing with the team, falling for a six-
ball duck during their batting slide
and he also missed a regulation
stumping when DC needed six off the
final over with one wicketin hand.

Nicholas Pooran was magnifi-
cent in his strokeplay but the tone
was set by Mitchell Marsh — playing
in this IPL only as a specialist batter
— with his stunning attack on the DC
bowlers.

While LSG would feel they did
not do too many things wrong in the
clash against DC, they would know a
better show with the ball will be para-
mount against SRH who have been
severe on all opponents.

(A Chandigarh Administration Undertaking)
8, JAN MARG, SECTOR 9-D, CHANDIGARH

PUELIC NOTICE

[ CHANDIGARH HOUSING BOARD

Before Secretary, CHB Exercising the Powers of the Estate Officer, UT
Chandigarh

Subject: Mutabon Transfer of ownership nght in respect of Dweling Uinit No
462-1 (First Floor) of Categary-HIG-1l in Sector 45-A, Chandigarh on the basis
of Sale Desd m the names of MRS.SARDJ PRABHA WID SHASHOK
KUMAR & MR NITESH KUMAR S/0 SH.ASHOK KUMAR from the names of
allottearansferee MRS.RENU SAINIWIO SH.PARVEEN SAINL
It &5 hereby notified for 462-1(First Floor) of Category-HIG-I in Sector 45-A
Chandigarh stands i the name of allotieefransferse MRS RENU SAINIWIO
SH.PARVEEN SAINI. Now, MRS.RENU SAINI WIO SH.PARVEEN SAINI
has sold the above sad dweling unit o MRS.SAROJ PRABHA WIO
SHASHOK KUMAR & MR.NITESH KUMAR 5/0 SH.ASHOK KUMAR wide
Sale Deed Execuied and registered m office of Sub-Regisirar Chandigarh on
06.03.2025. MR5.5AR0J PRABHA W/O SH.ASHOK KUMAR &
MR.NITESH KUMAR 5/0 SH.ASHOK KUMAR have requested this office for
fransfer the above said dwelling und in their names on the basis of sale deed
IFany body has any obyechon upon the mutation of the said property in favour
of applicanls, hafshelthey may submil the objecton in writing to the
undersigned within 21days of the publication of this notice faling which the
cwnership of the said dweling unit shall be transferred in favour of above said

claimant{s) Secretary

Chandigarh Housing Board,
Chandigarh

11

HANDIGARH HOUSING BOARD

(& Chandigarh Administration Undertaking)

8, JAN MARG, SECTOR 9-D, CHANDIGARH
PUBLIC NOTICE
Before Secretary, CHB Exercising the Powers of the Estate Officer, UT
Chandigarh
Subject: Mutation/Transfer of ownership right in respect of Dwelling Linit
Mo. 2087-1 (First Floor) of MIG (L) Category in Sector 45-C, Chandigarh
on the basis of Sale Deed in the name of SMTRENU PAHUJA WIO
SH.NAVEEN KUMAR PAHUJA from the name of allofles/iransferse
SMTVINOD MAINIW/O SH.TEJINDER KUMAR MAINI.
It is hereby notified for the information of the general public and all
concemed that the Dwelling Unit Mo. 2087-1 (First Floor) of MIG(L)
Category in Sector 45-C, Chandigarh stands in the name of
allotiesitransferse SMTVINOD MAINI WO SH.TEJINDER KUMAR
MAINI. Now SMT.VINOD MAINIW/O SH.TEJINDER KUMAR MAIN| has
sold the above said dwelling unit to SMT.RENU PAHUJA WO
SH.NAVEEN KUMAR PAHUJA vide Sale Deed Executed and registered
in office of Sub-Registrar Chandigarh on 07.03.2025 SMT.RENU
PAHUJAWIO SH.NAVEEN KUMAR PAHUJA have requested this office
for transfer the above said dwelling unit in her name on the basis of sale
deed
If any body has any objection upon the mutation of the said property in
favaur of applicant, he'shefthey may submit the objection in writing o the
undersigned within 21 days of the publication of this notice failing which,
the ownership of the said dwelling unit shall be transferred in favour of
above zaid claimant(s)

Secretary
Chandigarh Housing Beard, Chandigarh

FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insehvency and Bankruptcy Board of India
{Insabvency Resolution Process for Comporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M2W BUILDTECH PRIVATE LIMITED

RELEVANY PARTICULARS _____
1 |hamd of orpotals debior [WE2WA BARLDTECH PRIVATE LIWTED
3 | D o ol eorporite Sebilo T
3 Authortly under which Soronis debisr s RO Dl
| {inooponmied | negatensd s
4 Corporaie dently o, | Limiled Listdiy LTOI0SDL 301 2P TCH2450
| |erdcrton K. of corporale deblor
B |Acdeess ol Be iegeted ofics and pincpal | REGISTERED OFFICE: House Ho. T-1/155- 154, Frst Flocr,
offcn (A ) of Corponain datsor Sacaor-§5, Rohind, Sector 5, North Wit Delid - 150085
PRINCIL OFFICE: 35-G. Pocket A-1, Mipat Vitar Praine-
I, Mew Dadihi - 110096
BAARCH OFRICE: Frends Colory. Ground Floo, neer
(Cemgenn Cy Giate, Rpan Towss:, Flohias, Haryena, ndia
2001
B |isschency commencement dale in ssapect of |JUGNHRS (Copy of omter eoewed on 2A0M0RT)
whi Sk
T |Extmated tane of Coars o mchventy P
| |resolbon process
B |mame and regesiration number of e Akt A
WelohIngy (oSOl BCy i e IBERPA-SOLAP-PLT R0 3]
ressiution

|

| {resofubon prolsssonal
ddreas and £-mail of fhe ntenm resiubon
protirichacnif, il Mgelenid wih [ Boid

Marvenl Resiucieng Services LLP
S-37E, Paschahils Park, Mew Defty- 100017

0. |Addmess and e-mad ko be usad for Ml Sprvices LLP

CHANDIGARH HOUSING BOARD

(A Ch.\ndl-:.]arll Adminksiration Ullljlj:ﬂ.ahlng]

8, JAN MARG, SECTOR 8-D, CHANDIGARH
PUBLIC NOTICE

Before Secretary, CHB Exercising the Powers of the Estate Officer, UT
Chandigarh
Subject; Mutation (Transfer of ownership right in respect of Dwelling Unit Mo
3158-1 (First Floor) of MIG-Il Category in Sector 44-D, Chandsgarh on the
basis of Sale Dead in the name of SMT.KAMLA DEVIW/O SH.RAM KUMAR
from the name of allotiee MRS.GURPREET GILL DiO SH.BALWANT
SINGH BAJWA W/O SH,PARAMJIT SINGH GILL.
It 1 hereby nalified for the information of the general public and all concemed
that {he Dwellng Unit Mo, 3158-1(First Floor) of MIG-Il Category in Seclor
44.D, Chandigarh stands in the name of allottes/transleree
MRS.GURPREET GILL DVO SH.BALWANT SINGH BAJWA. Now,
MRS.GURPREET GILL D/O SH.BALWANT SINGH BAJWA, WIO
SHPARAMJIT SINGH GILL has sold the above sad dwelling unit to
SMT.KAMLA DEVI W/O SH.RAM KUMAR vide Sale Deed Execuled and
regisiered in office of Sub-Registrar Chandigarh on 10.03.2025.
SMT.KAMLA DEVI W/O SH.RAM KUMAR has requested this office for
transfar the above said dwelling unit in his name on the basis of sale deed
If any body has amy obyection upon the mutation of the saud property in fawour
of applicant, hefshafthey may submit the objechon in wiiting o the
undersigned within 21 days of the publcation of this notice, fadng which, the
ownership of the said dwelling une shall be transfemed in favour of above said
claimanl{s) Secrefary
Chandigarh Housing Board,
Chandigarh

EoTgOndencE wil U ledrs reeclulon | 5076, Paschahis Park, Mew Dalli- 10017
11, _|Lawt cate lor submemon of clairs 0P RLIRS
12, |Classes of crecion, ¥ oy, under classe (1) | ABoSies under Rual Extate Preject

of wadr-asicion (8A) of section It

rcermnod by e i resolsion
11 |Mames of lnsohency Prolessonss destled |1, Gunjas Arons

e ! ey Aoiorasd Aepressniabve of 2. Raj Humar Soni

Ereciion i & claas (Thies sames lor asch | ). Uma Gang
14, |[a) Radever Forems aed Wb i PEpac i pov nvenVhomaiioarion s

[t Dol of auihorined representaives are | Physical Address:
irvanatin it 1. Guajan Arsra-
IBRLPASON-000 1 T2 4086

Addreas: House No - B2, Block - H, Sacior 10, DUF,
Faridabad, Haryana, 121008,

2. Faj Muma Sani-
IBRLAPA-DOCUP: W 1 A0 AT
Addsax: 137, Secord Fioo, IP Colory, Secior 3030, Gak
Mo, Indripraaita Colory, Fardabad, Hargara, 120500

1. Lma Gaeg

IBBAAPA-O01AP-PLo0BR0- 20011 125

Addmas: 29 OF, Hovung Board Socasty, Farigur Fnas, Mear
| Exdecn Mensorm, Secioe 44 Gurgaon Haryena, F2208 |
Netios is Peraby given that the Natoral Company Law Tribunal, New Delhi has ordared Bw
commencement ol & companabe inscivency rescluion process of M2M BUILDTECH PRIVATE
LIMITED on 24032025,

Thax ereditons of M2M BUILDTECH PRIVATE LIMITED are heeby calied upen 1o submit Ther
claims with prool on or befors 07042025 fo the interim resoluton professional at the address
mantioned against entry Na, 10

Thiz financial creditons shall submil Shewr claims with proof by elecironic means only. All other
croditons mary submit tha claims with proofin parson, by post of by elecironic means.

Afinancial credilor belonging to a class, as isied against the endry No. 12, shall indicate s choica
ol Authorsed Representatie fom amang the throa inschency prolissionals lished against eniny
MNo.13 bo act as Authorsed Representative ol the class- Allstess under Real Estate Progscts in
Form CA.

Submission of ialse o misleading proofs of cam shall atirac] penalties.

Edk

Inferim Resalution Professional,

W2M BUILDTECH PRIVATE LIMITED
IBBUPA-C0 A NP-P-CRT 22020 A2 10Xz 1)
Authorizaton for Assignment is valld upto 311 22025

Placo: How Dafh Address: Mavent Resinachring Sendoes LLP

I
Date: 37002025  5-376, Panchshila Park, Panchshie! Enclave, South Delhl, New Dethi- 110017

Al
SMALL
FINARNCE
BANK

&% HE DU I COMME T L Saus

13(2) Notice Date & Amount

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)
Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 [CIN:L36911RJ1996PLCO11381)

APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE

‘Whaereas, The undersigned being the Authorized Officer of the AU Small Finance Bank Umited (A Scheduled Commaercial Bank] under the “Securitization and
Reconstruction of Financial Assets and Enforcement of Secufity Interest [Act, 2002 |54 of 2002)] and in exercise of powers conferred under section 13 (12) read with rule 3
of the Security interest (Enforcement] Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentkoned in
the said notice within 60 days from the date of receipt of the said notice as per the details given in below table:

Description of Mortgaged Property

[Afc No,] LSD01DE0118207221 10-Jan-25 All that part and parcel of residential/commerncial property Land/ Bullding) | 21-Mar-25
P 5 Handicraft Through It's Proprietor Rs. 2494280/ Structuse and fotures Property Measuring 4 Kanal 11 Masla As per Transler
Parminder Singh [Borrower), Parminder Rs. Twenty-Four Lac Ninety-Four Deed Mo 2485 dated 29-07-2019 Comprised in Khasra No 251272 Min |-
Sirgh {Co-Borrower], Darshan Singh (Co- | Thousand Two Hundred Eighty-Nine [ 41,25//12/2 Min [1-18),25//12/2 Min (0-5),25//12/2 Min (1-18),25//12/2
Barrawer], Lakhwinder Kaur |Co- Only 8-lan-25 M [0-11), 25,/ 19(0-8),25,/19 Min [0-31,25//19 Min (1-16),25//19 Mén [0-
Borrawer) 170254719 1-00, 25,19 Min (3-14) Khewat No 51/47 52048 Lhatauni Mo

50,91,92,93,94,55 96,9798 99, 100 Situated at Village Chhauni Kalan H.B

No 348,Teh & Distt. Hoshiarpur ,Punjab , Bounded As East - Street, West -

House OF Inder Singh , North - Parminder Singh House | South - Balveer

Singh House Property Measuring 4 Kanal 11 Marla
[Afe No,] L9DDID601202AT662 13-Daee-24 All that pan and parcel of residentialfeommerncial property Land) Bullding/ | 21-Mar-25
lll.lmwmh‘ﬂnl‘rmﬂ. Balkar Rs. 1000118/ Structwhe and fixtures Progerty Sisveted Al-Khasra No 364(3-6, T65(4-11)
Singh (Co-Borrower], Smt.Gurmeet Kaur | Rs. Ten Lac One Hundred Eighteen Ondy | 356(4-0, Plat OF Baliar, Hb No 50 Khata No 214 467, 36T 46872 2 106873 2
[Co-Barrawer), Gurdey Singh 11-Dec-24 1812674 22 7 Kitte 7, Dhakansu Kalan,Dist-Patiala. Punjab Admeasuring
|Guararnbos) 1400 Square Feet
[Afe Mo.] LIO01D60T214B4152 11-Oct-24 All that part and parcel of residentialfeommercial property Land) Building/ | 24-Mar-25
Rajinder Singh (Borrower], SmiGursay Rs. 1302101/ Structune and fixtures Property Situated A9 Marla Kh No 221/ 38/ 0-3,
Kauir [Co-Borrower], Rs. Thirteen Lac Two Thousand One | 39/0-3, 40/0-3, Reg. no. 2019-20/85/1/641 Dt. 22-7-2019, vitlage- Aspal

Hundred One Only 10-0ct-24 Kslan, Teshil . Dhanaula Distt- Barnala, Punjab Admeasuring 9 Marla
[Afe No.) Le001060116236110 B-Now-24 All that part and parcel of residentialfcommercial property Land) Building) | 24-Mar-25
latinder Simgh [Borrower), R, 567009/- Structure and fixtures Property Plot 0-2,1/3 Marla Having Khewat No
Smit.Rupinder Kaur [Co-Bosrawer) R, Five Lac Shaty-Seven Thousand Nine | BB1,/1205,Khasra No 181//6/3-0,15/2/6-4,182//10/2/1-14,11/2/4-
Only 7-Now-24 12, 20/2/5-0 Total 20 Kanal 10 Marla To The Extent Of 7/1025 Share LE 0-

2.24F30 Marla Situated At Mata Gujri Colory , Mear Chathhe Sekhaan Boad

Sunam-B.Teh Sunam,Dist.Sangrur As Per Sale Deed Mo 3330 Dated 09-01-

2017, Bounded As East - Vacant Plot 20, West - Street Wide 20, North -

Vacant Plot Side 37°4,1/2° , South - Vacant Plot Skde 37°4.1/2" Property

Mueasuring 20 Kanal 10 Marla To The Extenet Of 7/1025 Share |E 0-

2.24/30 Marla
[Afc No,] L9DDIDEOTIT165TE] B-MNow-24 All that part and parcel of reshdential fcommercial property Land/ Bullding) | 24-Mar-25
Harwinder Singh ([Borrawer], Rs. 2513616/~ Structure and fiures Property Situated Al- Khasra No 255/1173(1-9) ,
Smt. Sukbwinder Kaur |Co-Borrower) Rs. Twenty-Fleg Lac Thirteen Thousand | Khata Mo 869/769 , Old Radha Swami Satsang Street , landawala Road ,

Sin Hundred Sixteen Only 7-Now-24 | Tehsil And Dist - Barnala, Punjab Admaeasuring 192,08 Sqyds
{Ajc No.) L900106012 2464681 14-Mow-24 All that part and parcel of residentialfcommercial property Land) Building)’ | 24-Mar-25
Chitan Kumar (Borrawar], Smt Shanti Rs. 1264172/- Structure and fixtures Property Situated Ar- Khasra No 16811 2-2
[Co-Barrower), Ram Das (Co-Borrower] Rs. Twelve Lac Sixty-Four Thousand | 381/18/2 5-17 381/19/2 3-7, Khewat No 1405 Khatouni No 1952 To 1954,
One Hundred Seventy-Two Only 12- | Vill & Tehsil Barnala, Punjab Admeasuring 226.8 Sqyds
Mow-2d

[Afe No.] L9DDIDE01 12003820 13-Dee-24 All that pan and parcel of residentialfeommerncial property Land) Bullding/ | 24-Mar-25
Sachin Khan [Bosrower), Safi Rs. ATE1BES- Structune and fixtures Property Sisueted At-Khasra Mo 395 1-09 397 0-4 396
Muhanmad [Co-Borrower), Smt.Rani Rs. Three Lac Seventy-5ix Thousand 016 And Khewat No 880 869 Khatound Mo 1220 1199 Vpo Sadoke Nihal
[Co-Barrawer), ahoor Ali (Co-Borrower] | One Hundred Eighty-Six Only 11-Dec-24 | Sirngh Walal, Teh Nihad Singh Walal, Dist-Moga, Punjab Admeasuring 366.94

Sqyds

Thie borrower having failed to repay the amount, therefore notice is hereby given to the borrower and the public in general that the undersigned has taken
possession of the property described herein above mentioned table in exercise of powers conferred on him/her under section 13{4) of the said {Act-2002)
read with Rule 8 of the said rule on the date mentioned in the above table. *The borrower's attention is Invited to provisions of sub section (8} of section 13 of
the Act read with rule 8 (6], in respect of time available, i.e., 30 days from this intimation, to redeem the secured assets.” The borrower in particular and the
public in general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of the ALl Small Finance

-sd-
Authorised Officer AU Small Finance Bank Limited




